f | TEM NO 19

BANDEY

STATE OF U. P

REG STRAR COURT. 1 SECTI ON 1|
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MRS. RACHNA GUPTA

Crim nal Appeal No(s) . 1899/ 2014

Appel | ant ('s)
VERSUS

Respondent ( s)

Date : 24/08/2015 This appeal was called on for hearing today.

For Appellant(s)

For Respondent (s)

conpl et e.

recei ved.

M. Tushar Bakshi, Adv.

Ms. Pragati Neekhra, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Service of notice of | odgenment of petition of appeal is

Ori gi nal records from the Courts bel ow have been

No additional docunents have been fil ed.

Matter stands conplete. Registry to process the matter

for being listed before the Hon’ ble Court as per rules.

Signature Not Verified

Digitally signed by
Hema Josh

Dat e: 2015.08. 27
16: 27:58 | ST
Reason:

( RACHNA GUPTA)
Regi strar



